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851. Pandit Thakur Dai Bhargava:
Will the Minister of Woilu, Honring
a>4 Supply be pleased to state:
(a)  the number of employees who 
have been granted extension of service

after 55 years of age branch-wise in 
the Government of India Press. New 
Delhi;

(b) the number among them who 
have been granted extension for more 
than one year:

(c) whether it is a fact that the 
Head Reader has been granted exten
sion for the last five years successive
ly ; and

(d) if so, the reasons therefor ?

The Parliamentary Secretary to the 
Minister of Works, Housing and Sup
ply (Shri P. S. Naskar): (a) Twelve.

Clerical—1.

Reading Branch—4.

Case Room—4.

Machine Room and Bindery—3.

(b) Seven.

(c) Yes Sir.

(d) Industrial workers and those 
Ministerial Government servants who 
entered service before the 1st April, 
1’938, are ordinarily entitled to remain 
in service upto the age of 60 years 
provided they continue to be efficient, 
physically fit and mentally alert. The 
cases of such persons are reviewed 
annually and such of them as satisfy 
these conditions are not made to re
tire before they attain the age of 60.

e elopment o  Cottage ndus
tries

852.  Shri Ramananda Das: Will 
the Minister of Production be pleased 
to state:

(a) the amount of money spent in 
1955-56 for the development of Cot
tage Industry under the head :

(i) leather, (ii) footwear, (iii) tanning,
(iv) hand-looms, and (v) khadi: and

(b) the amount proposed to be 
spent in 1956-57 by way of grant, loan 
and subsidy ?

The Deputy Minister of Production 
(Shri Satish Chandra): (a) and (b). 
Information is being collected and 
will be liid on the Table of the House 
in due course.




